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Th" DepatJ Mlnitlter in the 1I1n111-
try of Finane" (SIar\ L. N. Mlsbra): 
(a) 

Border Areas Anticipated 
Expenditure 

(1961-66) 

(Rs. crores) 
Jammu & Kashmir 

Ladakl! 1.47 
Punjab 

Lahul & Spiti 1.26 
Uttar Pradesh 

Uttarkhand 25.51 
Himachal Pradesh 

Kinneur District 0.70 

(b) Information will be furnished 
a.s .oon as it is available from the 
State Governments and Himachal 
Pradeoh Administration. 
~ o-1tteie'. Report on 

Nal'JlllUla River ProJeet 
*l2SG. Shrl JashVlUlt Mehta: 

ShrI Vlshwa Nath Pull",: 
Shrt Dhuleshwar Meena: 
8IbrI R.a_chanllra UlaU: 

Will the Miruster of lrrIcaUoa and 
Power be pleased to reIer to tile 
reply given to Starred Question 
No. 185 on the 24th February, 1966 
Bnd .tate: 

(a) the fIlrther steps Government 
have taken for the implementation of 
the reconunendations made in the 
Khosla Committee's report on Nar-
mada River Project; and 

(b) whether any final deciSion haa 
been arrived at? 

The MiIlIBter Df IrrIcation and 
Power (Shrl Fakhrud41n Ahmed): (a) 
and (b). The comments of the 
Maharnshtra Government have also 
been received and are under study. 
The matter is proposed to be disr.uss-
ed shortly with the Chief Minimr. 
of the concerned States. 
Raid OR Wine-bar in Central Ualcutta 

*1257. SbrI Indrajlt Gupta: Will 
lhe Mlnister of Finance be pleasl'd to 
state: 

(8) whether a ~ine-bar in Central 
Calcutta was recently raided by the 

Special Police of In. Central Burea ... 
of Investigation on suS!>idon of beiftc 
a centre for illegal transactions Ul 
foreign exchange and imported goods; 

(b) whether it is a fact that some 
other premises were also searC'hcd in. 
this connecHon; and 

(c) it so, the results of the mvesti-
galion and action taken thereon"? 

The M.IJIister of State in tbe !ltials-
try of FiDaIJce (SbrI B. B. Bb .... at): 
(a) On the 8th June. 1965, the Cus-
toms authorities searched the pr~mlS­
es of a bar in Free School ~treet, 

Calcutta, 'On suspici'On that Illegally 
imported goods were secreted ~ here. 

(b) Yes, Sir. 
(c) The matter is under lnve!'tiga-

tion by the Central Bureau of In-
vesligation and the Enforcement. 
Directorate. 

Fore.... Exchange for brin&'iB&' out 
Supplement On India !U U.S.A. 

·W8. Sui VasudeVlUl Nair: 
Shrl Warlor: 
Shrl SureadraDatb DwlvedY: 

Will the Minister of FinaDee be-
pleased to state: 

(a) whether Government have !:anc-
tioned foreign exchange to Birla Group. 
of Industries in India for bringing 'Out 
a special supplement by the N t:1D 

York Times of U.S.A. on Inclia; 
(b) if so, the amount sanctioned; 

(e) when the suppl=ent was pub-
lished; and 

(d) the special reasons for sanction-
ing such a big amount of foreign ex-
change when the country is in acute 
shortage of foreign exchange and when 
Government have its own agency for 
publicity and propaganda abroad? 

The Minister of FInance (Shri 
Sachlndra Cbaudhurl): (a ) Yes. Sir. 

(b) Dollars 69,500. 
(c) 20th March. 1966. 

(d) It has been the normal policy 
of the Government to allow rea~n­
able exchange facilities fo: publicity 
abroad for export promotion purposes. 
and for wcussing a clear picture on 




